$I TEM NO 29 REG STRAR COURT. 1 SECTION 11
SUPREME COURT OF | NDI A
RECORD OF PROCEEDI NGS
BEFORE THE REG STRAR MR. PAWAN DEV KOTWAL
Criminal Appeal No(s). 489/2016
VIJAI @WVIJAI SINGH AND ANR Appel | ant (s)
VERSUS
STATE OF UTTAR PRADESH Respondent ( s)
(with appln. (s) for exenption fromfiling O T. and office report)
Date : 16/02/2017 This appeal was called on for hearing today.
For Appellant(s)
M. Sudhir Naagar, Adv.

For Respondent (s)
M. Samr Ai Khan, Adv.

UPON hearing the counsel the Court nmde the follow ng
ORDER
Despite avai l i ng opportunity parties have not filed
addi ti onal docunents.

Regi stry to process t he matter for bei ng listed bef ore

the Hon&#39; bl e Court as per rules.
( PAWAN DEV KOTWAL)
Regi strar



